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(ii) ALLECJED ATROCITIES ON H a RI- 
JANS IN A  VIILAGE [N PUNJAB

PRO F. M ADHU DANDAVATE (Raja- 
pur) : With your permission, I rise lo refer 
to a very important issue, of atrocities against 
Haiijan men and women in the village Koule- 
majra, 24 kilometics from Patiala in Punjab. 
In this village there is almost “ darkness at 
noon.”  In  broad daylight Harijan peasants 
are prevented from going to  the fields. They 
are not getting green fodder. The 
women-folk in the Harijan families in the 
village lock themselves up in iheir houses 
during day time so that they might not be 
subject to inhuman atrocities at the hands of 
political opponents.

In this particular ease, drunken men 
described as “ Dare Devils”  freely move about 
the village abusing and threatening the H ari
jan s and their supporters. A few days back, 
these persons were led by the Sarpanch who 
used to carry fire-arms. In this connection I 
would like to quote an eye-witness report that 
has been actually given by the Hindustan 
Times Reporter in a very significant despatch 
on 6th April 1972 This despatch says :

“ When I went to  this village some of the 
women not only sobbed and cried while 
narrating the incidents but even trem b
led at mid-day. Fear was writ large on 
the faces o f the entire Harijan population 
nearly 55 families. There woes are the 
result o f their having voted for the Cong
ress 1ji the recent Assembly election.
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The worst part is that most of the Police 
action is on paper in spite of the higher 
authorities. The aggressors have the capa
city to beg and buy impunity and bash 
and bully the weak.

Finding that Harijans were favouring 
the Congtess, the pro-A kali Jats led by 
the Sarpanch first struck on February 29. 
Armed with guns, they went to the house 
of Ram Saran to punish him by misbe
having with the womenfolk, The matter 
was reported to the Police but no effective 
steps were taken to check the repetition 
of these atrocities.

Koulemajra village and Julkan Police 
Station are the typical instances o f the 
lot of the Harijans and the functioning of 
the Police Stations in the rural areas.

The peasant proprietors treat the H ari
jans as serfs. There are scores of villa
gers in the State where the Harijans have 
been pressurised to work on low wages, 
in places like Shaheedgarh the Harijans 
were boycotted for months because they 
demanded highter wages

As the wheat harvesting season is 
approaching, tension is building up bet
ween the Harijans who want higher wages 
and the farmers” .

Sir, this is the plight o f the H arijans in 
India of Mahatma Gandhi and Dr. Ambedkar.

Let the Government make a categorical 
statement on all these atrocities that have been 
inflicted on the Harijans of this village in 
the Punjab. I am not at all concerned 
whether they are harassed because they have 
actually voted for the Congress. I have no 
sympathies for the policies o f the Congress, 
but, even to Congressmen, I say : ‘ We may 
disagree with what you say but we shall defend 
to the death your right to say it” . This is 
the spirit of Voltaire that we would like every 
Party to adopt and in this spirit I have raised 
the issue. I would like the Government to  
make a categorical statement. Thanks to 
the Hindustan Times, they have brought out 
this story of agony.

Sir, let me end my reference by saying 
that there a re  many people in this country
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who feel that if there is Hindu-Muslim tension, 
the entire nation is rockcd to its feet, but, 
when there are atrocities on the Jower classes 
like the Harijans and the Backward Classes 
and the Scheduled Tribes in this country, 
the nation remains only a silent spectator to 
these atrocities against the Harijans and the 
Scheduled Tribes. Therefore, I demand that
the Government come forward with a cate
gorical statement. Though there is no call
attention motion on this subject and there is
no obligation on the part of the Government 
to make a statement, on behalf o f those who 
suffered these indignities, I categorically de
mand that at some stage let the Government 
make a statement on these atrocities that have 
been perpetrated by certain political sections 
in the Punjab.

SHRI R. V. BADE (Khargone) : The
Speaker has not allowed the Call Attention 
Motion.

12.49 hrs.

DEM ANDS* FOR GRANTS, 1972-73 — 
C ontd .

M i n i s t r y  o f  E d u c a t i o n  a n d  S o c i a l  
W e l f a r l  a n d  D e p a r t m e n t  o f  

C u l t  u r l — C ontd.

MR. SPEAKER : Now, we take up items 
7 and 8. Time allotted was six hours. We 
have already taken 4 hours 10 minutes. The 
balance is 1 hour 50 minutes.

How much time would you like to take, 
Prof Nurul Hasan ?

THE M INISTER O F EDUCATION. 
SOCIAL W ELFARE AND CULTURE 
(PROF. S. NU RU L HASAN) : I would like 
to  take about 50 minutes, and another 10 
minutes would be taken by my colleague, tlie 
Deputy Minister.

D R KAILAS (Bombay S o u th ) : There are 
3 hours allotted for Science & Technology. 
These could be added, so 9 hours are available.

M R SPEAKER : That is a  very good 
mathematical proposition. But actually, the 
ntal time was six hours.

So, almost one hour for the Members and 
one hour for the Government,

PROF. S. N U R U L HASAN : If  you like, 
I will reduce my speech, but 1 thought that 
members would like to have more information.

MR. SPEAKER : That does not depend 
on you. Members would be interested to 
have a  reply. 50 minutes is not much for 
reply to the debate.

Now, wc have ten minutes. You can 
start a t 3.15 or 3 p m  Mr. Barupal was on 
his legs.

Mr. Barupal.
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* Moved with the recommendation o f the President.


